0.&4751/95 DtoOf Ordert- 4-12-1995

ORDER

As per Hon'ble Shri Justice V. Neeladri Rao;'V1ce Chairman

Heard learned éounsel for‘the parties,
2. The order dated 31.3.1994 in P.W.No.9/93
on the file of the duthority under Payment of Wages
Act (Asst.Commissioner of Labour, 61rc1e-II,Visakapatnam) 
{rR6) 1is assailed in this OA by the respondents in P.W.

N0,9/93,

3. ' For the reasonqbtated in the order dated
o bhe directed
4.12,1995 passed in OA 36/913, this application has/to be

returnea for prefeg§ng an appeal before the prepar forum.

: «
4, . Return this QA for prefeg}ng an appeal beafore
the proper forum, © /A ~5 “QB°“‘$‘°““”J§;“V5' Mo CatAG™

d:(Q\“'Qa““f"'Z::"\ e h e

(R .RANGARAJAN) {V.NEELADRI RAO)
Member (Admn) Vice Chairman

. -“‘—\‘-

[ DatediThe 4th December, 1995 | ...

Dictated in the Open Court ﬁlﬁ"fﬂ“ " \,m

Deputy Registrar(Jicc

: AN
To . mvl

i. The General Manager, Union of India,
S.B.,Rly, Garden Reach, Calcutta-43.

2. The Divisional Personnel Officer, SE Rly, ViSakhapatnam.

3. The sSr.Divisional Mechanical Engineer,
Presigemt, Steam Loco Shed StaffCanteen SE, Rly,
in the DRM Office, Dondaparthi, Visakhapatnam-4.

4, The Authority Under Payment of Wages Act, and
Asst.Commissioner ¢f Labour, Abidnagar, Akkayyapalem,
Visakhapatnam.
5. One copy to Mr.N.R.Devraj, Sr.CGSC.CAT. Hyd.
6. One copy to Mr,
7. One copy to Library, CAT. Hyd.
8. One spare CCpYe.
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COMPARED BY APPRO'.?LD Y

IN TEE CENTRAL ADMINISTRAT.VE Till
HYDERABAL BENCH AT HUVLATABLD
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THE HON' BLE MR.JUSTICE V. NERLLDE
VICE CIp ZRMED

- AND

"______._-——'T'

THE HON_! BLE MR,R.RANGARATAN :M(A)

DATED: Qk 1L1995 .

ORDE R/Jm N

. No order as to costs._ii\,

M.he/R.A./C.ANo,
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. T’;\ﬂl\]O. ] (ngolgoo o .:l

Admitted and Interim directions
Issueq.

Cebm, e @A P
Allowed. ™, C@’%ﬂ é) fQQ}pﬁ_
DlspOSed of‘w1th dlr;:;IBEET““*-~_*

Dlsmlssed.

Dismissed as withdrawn.
Dismissed for default.
Ordered/Re jected,
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